(1 TEM NO. 35 REG STRAR COURT. 1 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K GUPTA

Petition(s) for Special Leave to Appeal (Civil) No(s).22895/2008

GOVT. OF KERALA & ANR Petitioner(s)
VERSUS
MOTHER SUPERI OR ADORATI ON CONVENT Respondent (s)

W TH SLP(C) NO 1684 of 2009
(Wth office report)

Date: 31/03/2010 This Petition was called on for hearing today.
For Petitioner(s)

Ms S Geetha, Adv.
M. R Sathish, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER

SLP(C) NO. 22895/2008

File not received.
SLP(C) NO. 1684/2009

Petitioner to furnish the fresh address of the sole
respondent in a week, as |ast chance and to take steps for
i ssuance of notice to the sole respondent by regi stered post
wi th acknow edgnent due.

Li st again on 6.7.2010.

(M K. GUPTA)
Regi strar



